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PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION
The 19t May, 2025
No.1-PAC/2025-26 3% In pursuance of the
Motion passed by the Punjab Vidhan Sabha at its sitting held on the
28 March, 2025 authorizing the Hon'ble Speaker to nominate the Members
to serve on the Committee on Public Accounts for the year 2025-26, he has

been pleased to nominate on 19" May, 2025 the following Members to

serve on the said Committee for the aforesaid period: -

Sardar Inderbir Singh Nijjar

Sh. Amandeep Singh Musafir
Sardar Amarpal Singh

Sardar Barindermeet Singh Pahra
Sardar Chetan Singh Jouramajra
Dr. Charnjit Singh

Sardar Gurdev Singh Dev Mann
Sardar Kulwant Singh Bazigar
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Sardar Manwinder Singh Giaspura
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Sardar Narinder pal Singh Sawna
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Sardar Tript Rajinder Singh Bajwa
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Dr. Vijay Singla

Under Rule 184(l) read with Rule 207 of the Rules of
Procedure and Conduct of Business in the Punjab Vidhan Sabha (Punjab
Legislative Assembly), the Hon'ble Speaker has appointed Sardar
Inderbir Singh Nijjar, M.L.A. as Chairman of the Committee.
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